No.:A-12011/26/2011-Ad.lI
Government of India
Ministry of Corporate Affairs

5t Floor, A-Wing, Shastri Bhavan
New Delhi dated the {} May, 2011

OFFICE MEMORANDUM

Subject: Restructuring of Group ‘B’/’C’ posts in field offices of MCA— Reg.

The undersigned is directed to refer to above subject and to say that, in
view of increased computerization, thrust towards e-governance/e-
administration, on-line filings, concept of paperless office and the changing

needs of the Ministry, the competent authority has decided for the
following :

(a) To stop direct recruitment in all Group B/C posts of MCA field offices,
except the posts of Company Prosecutors, Senior Technical Assistants,
Junior Technical Assistants and Official Language Posts.

(b) Proportionate creation of posts at the higher levels so that the

promotional avenues of existing staff become better than the present
status.

(c) A separate order regarding existing scheme of company paid staff will

be issued, if required, as per the policy .notified by MCA in pursuance to
Hon’ble SC orders. f

N

(R.‘K.Pandey)
Under Secretary to the Govt. of India

To ,
All field, attached, headquarter offices of MCA.
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